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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN BENCH, CHENNAI

0.A.112 0f 2023
In the matter of:
M.Narasimha Rao ... Applicant
Versus
Member Secretary,
Telangana State Pollution Control Board

& 4 Others ... Respondents

Counter Affidavit filed on behalf of the 5™ Respondent, M/s. Anjani
Portland Cement Limited

I, SubhanarayanMuduli, son of SurendranathMuduli, Hindu, aged
about 31 years and having office at 6-3-553, Unit No. E3 & E4, 4™ Floor,
Quena Square Off: Taj Deccan Road, Erramanzil, Hyderabad, Telangana —
500 082, now temporary came down to Chennai and do hereby solemnly

affirm and sincerely state as follows:

1. I am working as Company Secretaryin the 5™ Respondent Company
and I am well acquainted with the facts and circumstances of the case both
personally and as disclosed from records. I am duly authorized to file the

counter affidavit of behalf of this answering Respondent.

For ANJANI PORTLAND CEMENT LTD.
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2. Before traversing into the allegations put forth by the Applicant, the
brief facts leading to the present case is sth out hereunder. I submit that the
present case is arising out of a complaint dated 12.12.2022preferred by the
Applicant before the Principal Bench of this Hon’ble Tribunal via email.
In the complaint, the Applicant allegeé that he is a resident of
Gudimalkapuram Village, Chintalapelam Mandal, Suryapet District in
Telangana and that this Respondent’s cement plant situate in his village is
causing air and water pollution in their village and surrounding areas. The
Applicant further alleges that the Respondent factory is also polluting the
Krishna River. The allegations of the Applicant has no iota of truth and
neither the said contentions are supported with any material
particulars/evidence. Law does not recognize vague, unsubstantiated
allegations set up with some vested interests.

3. I submit that the email complaint was forwarded to the Research
Coordination Team of the Principal Bench of this Hon’ble Tribunal and the
research coordinator has analyzed the email complaint and highlighted a
few issues of significance and suggested certain solutions. This
Respondent most humbly submits that the suggestive measures as

indicated by the Research Coordination of Team are already in place in

For ANJAN| PORTLAND CEMENT LTD.
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this Respondent’s Cement Plant which is dealt in detail below in this
affidavit.

4. I submit that this Respondent, M/s. Anjani Portland Cement Limited
is part of ChettinadGroup of Companies. In the year 2014-15 APCL was
taken over by Chettinad Group. I submit that APCL is a 1.2 MTPA Clinker
Production Capacity Plant and the company is ever committed to
environmental causes and strongly believes in sustainable development.
Ever since the acquisition of the Respondent Company and added to the
feather of Chettinad Group of Companies, the Respondent Company
adopted its Standard Operating Procedures as followed in its other Cement
manufacturing units. This answering Respondent has initiated usage
ofhazardous wastematerials disposed from various industrial sector as
alternate fuel in cement manufacturing process, after following the
hazardous waste disposal management guidelines formulated by the
Central and State Pollution Board. With proper standards this Respondent
is co-processing Industrial waste safely in prescribed way to help our
environment, in line with the guidelines of Central Pollution Control
Board. By virtue of such usage of alternate fuel by the process of fuel
blending by Cement Kiln, the landfill or incineration is avoided and help to

sustain the protection of environment.

For ANJANI PORTLAND CEMENT LTD.
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5. This Respondent in the past has received various awards for its role
in safeguarding the environment and a few notable amongst those are
listed below.
(a)Received awards for three consecutive years from State Pollution
Control Board for maintaining a Green and Eco-friendly atmosphere
at the plant and surrounding areas.

(b)Received Runner-up award For Co-processing of wastes in cement
plants (High TSR Growth Rate from 2016-2020) by Icon SWM-CE

Excellence Award 20 competition.

6. 1 submit that this Respondent has already kept well in place
themitigativemeasures as suggested by the Research Coordination of Team
of this Hon’ble Tribunal to address the issues. The measures taken by this

Respondent are given below in form of a report.

S.No Point Remarks

01 | Unit should immediately take | APCL taken all the corrective

corrective measures for the and precautionary measures for
prevention/control of fugitive | prevention & control of fugitive
and source emissions. and source emissions.

Control Measures of Source emissions:

For ANJANI PORTLAND CEMENT LTD.
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Details of Air pollution control equipment installed to major

equipment —
Stack Attached APC
S.No X
to Equipment

Line- 1

1 | Raw Mill-1 Bag Filter

2 |KilnRABH -1 RABH

3 | Cooler—1 ESP

4 | Coal Mill -1 Bag Filter

5 | Cement Mill—1 | Bag Filter

6 | Cement Mill—2 | Bag Filter
Line- 2

Kiln RABH

7 | &Rawmill -2 RABH

8 | Cooler—2 ESP

9 | Coal Mill -2 Bag Filter

10 | Cement Mill -3 | Bag Filter
CPP

11 | Boiler ESP

RABH of Kin &Rawmill

ESP of CPP

For ANJAN! PORTLAND CEMENT LTD.
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Bag Filter of Coal Mill Bag Filter of Cement Mill

For ANJANI PORTLAND CEMENT LTD.
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Control Measures of Fugitive emissions:

Other than these for controlling fugitive emissions, we have taken

following measures
® More than 50 no. of Unit Bag filters installed at all material

transfer points.

All materials are stored in closed sheds.

Fog sprinklers installed at Limestone dump hopper.

Overhead sprinkler installed for tippers before unloading.

Module Cartridge dust collectors installed at small space transfer

points.

Collapsible chute installed for clinker loading.

* All structures, transfer points are covered with claddings.

* Allroads are concreated, and are timely cleaning with vacuum
road sweeper.

® Yards are installed with sprinkling guns for watering of yards
inaddition to mobile water tanker.

* Flyash generating in CPP is being transporting to cement plant
closed pneumatical system.

RTEANDCEMENT LTD.
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CPP to silo

R =08

Pneumatic transfer of Fly Ash from

Module Carige dust co
transfer points

llectors at

Collapsible chute for clinker
loading
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Covered structures with claddings

Vacuum Road sweeper for
sweeping of CC floors

- s

Covered sheds

PS Map Camera &

B GPS Map Camera

02

The Unit should fully cover all the
conveyor belts and transfer points of
coal handling plant and clinker
stacking system.

All conveyor belts are covered
and transfer points are covered
with claddings

Clinker conveying Belt closed with
claddings

Page No.9
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Coal conveying Belt closed with
claddings

Covered cement transfer point

with bag Filter

14

Covered clinker transfer oint

03

Unloading shall be started after
installation of adequate air pollution

control system (APCS) on coal,

As we are not having clinker and
coal tippler yard as we are not

having railway siding facilities,
For ANJANTPURTLAND CEMENT LTD.
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clinker unloading tippler yard. moreover we are having all

control systems for limestone

unloading area

Fog Sprinkler in Limestone
dump hopper

Overhead sprinkler for tippers
_before unloading

Chinthala Palem, Telangana, India

b

For ANJANI PORTLAND CEMENT LTD.
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03 | Boundary wall of the industry towards | Boundary wall all along with
residential area shall be increase up to | plantation was of suitable height
minimum height of 4.0 meter from with covered greenbelt was
ground level. developed all along the
boundary. Moreover no
residential village is present with
2 kms of distance from our plant
boundary wall.

Map showing no residential area near | Compound Wall at main gate side
APLC plant

4 tosi @ e O é

- e

Compound wall from other side Compound Wall at otherside

For ANJANI PORTLAND CEMENT LTD.
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The unit should immediately take action
for connectivity of installed Online
Continuous Emission Monitoring
System (OCEMS) on cement unit
linking with CPCB & SPCB server

within 15 days.

We have installed OCEMS and linked
with CPCB &SPCB(TS). Even Details
are as follows:-

Server | Connect
%ﬁrs for ed to Total
S.No Stack Attached to ment data | CPCB no.of]
Make transfe & SO2 & | param|
r TSPCB | NOx ters
Line- 1 . _ )
1 Raw Mill-1 Simtrol | Glens yes - 1
2 | Kiln RABH -1 Durag | Glens yes ABB 3
3 Cooler — 1 Durag | Glens yes - 1
4 | Coal Mill -1 Simtrol | Glens yes - 1
D Cement Mill — 1 Simtrol | Glens yes - 1
6 | Cement Mill -2 Durag | Glens yes - 1
Line- 2
, illn RABH & Rawmill Dusi Glens - ABB .
8 | Cooler—2 Durag | Glens yes - 1
9 |[Coal Mill -2 Durag | Glens yes - 1
10 | Cement Mill -3 Durag | Glens yes = 1
CPP
For ANJANI PORTIAND CEMENT LTD
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Chemtr Gl Chemtr
11 | Boiler ol - yes ol 3
Effluent
DM Plant (pH, Temp,
12 |TSS) Glens yes e 3
CAAQMS
Station 1 (PM 10, 2.5, Glen o Chemtr
14 | S0O2, Nox) Durag e Y ol 4
Station 2 (PM 10, 2.5, Glens = Chemtr
15 | S02, Nox) Durag y ol 4
Online Stack Monitor Online Ambient analyser _
Online calibration system Online linking with Pollution control

Board

¥ . v w el
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05

The unit should mstall adequate We have installed water sprmkler with DCS

For ANJANI PORTLAND CEMENT LTD.
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nos. of water sprinkling system. | control system for controlling fugitive
emissions.

Overhead sprinkler for tippers | Fog Sprinkler in Limestone dump hopper
before unloading

Googic. b 4 GMT +05:30

rinklin ouns instae ne ards

06 The unit should establish we have be conduction III party
environmental lab at the earliest. monitoring and submitting the report
monthly, moreover we having Stack
Monitoring Kit & water testing
laboratory in our premises.

07 Regular operation and maintenance | All air control equipments are being
of Air Pollution Control Systems well maintaining and proper
(APCS) is required by the unit to maintenance has been taking as and
ensure compliance of all when required by timely replacement
environmental norms. of consumables.

08 Fugitive emission should be As we have explained all measures in
controlled so that no point no.1, moreover we are zero
agricultural/nonagricultural land liquid discharge plant where no

For ANJAN! PORTLAND CEMENT LTD.
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and environment is adversely
affected.

effluent is been allowing outside to
pollute land adversely.

09 The unit should improve we have explained all measures in
Housekeeping point no. 1
10 Green belt consisﬁng of three tiers AS of 51.48 Ha of total land of Plant

of plantation it with 50-meter width
of native species around plant shall
be developed.

& colony, we have developed 21.5 Ha
of greenbellt.

Establishment of in house

Transplanting to other location than

nursery

removing.

W e

Plantation plot in APCL plant and colony

Page.No.16
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Plantation in colony
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Plantation in colony

Plantation in colony
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Plantation in colony

Plantation in colony
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Handling of Hazardous Waste We are adhering to all rules

prescribed by TSPCB & CPCB.

o All materials are recived from
approved industry only only with
approved vehicle. (with proper
manifestoes)

e All material are transported
through 100 % covered vehicle.

e Material stored and handled in
closed shed with concrete floor.

e Hazardous handling & storage
shed was provided with dyke wall
along with dyke pit

Hazardous material stored in Closed shed

STRAGE SHED,

7. I submit that this Respondent is carrying out all its operations
including the production within the parameters and guidelines set by the
State Pollution Control Board and the Central Pollution Control Board and

the vexatious averments as set out by the Applicant deserves no merit. The
For ANJANI PORTLAND CEMENT LTD.
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reports by Central Pollution Control Board (“CPCB”) and Telangana State
Pollution Control Board (“TSPCB”) filed before this Hon’ble Tribunal
also does not implicate this Respondent in any manner. This Respondent is
following the statutory and other guidelines set out by CPCB and TSPCB
stringently.

8. I submit that it is reliably learnt by this Respondent that the
Applicant is working in the Sales Department of Competitor Company and
he is notstaying in Gudimalkapuram Village. (Staying in other area which
is morethan100 kms away from the plant of this Respondent). It is
therefore evident that the Applicant has given the complaint with a vested
interest and with an ulterior motive to support his organization. In any
event, this Respondent Company is running its operations including the
movements of its cargoes within the standards and parameters as set out by
the Central and State Pollution Control Boards from time to time. As
against the standard parameters set out by the Pollution Control Board, its
Continuous Emission Monitoring System reveals that none of the
individual Process equipments used in the manufacturing of cement or its
products set up in the Respondent Company at any given point of time has
not exceeded the maximum level and always remained well below the

prescribed norms. This Respondent Company also undertakes that it will

For ANJANI PORTLAND CEMENT LTD.
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not violate or deviate any such standards and parameters that was or is
framed from time to time by the Central or State Pollution Control Boards
to mitigate the pollution and protect the environment.

9. It would not be out of place to mention here that the Respondent
Company is also contributing in terms of monetary contributions and
floating social welfare schemes in the form of Corporate Social
Responsibility (CSR) activities, by providing education to the poor and
downtrodden community within the vicinity and providing welfare
schemes for the socially backward people residing in the vicinity. To
support the fact this Respondent Company have enclosed few photographs
for better appreciation of this Hon’ble Tribunal.

10. I submit that this Hon’ble Tribunal should take into account the
report of this Respondent role in upholding environmental standards and
the statutory safeguards undertaken by it [submitted in form a report supra]
and also the dubious and vexatious nature of the online complaint and also
the fact thatthis Applicant has till date of filing this counter has not come
forward before this Hon’ble Tribunal to put forth his version of the case

substantiated by evidence.

For ANJANI PORTLAND CEMENT LTD.
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For all the reasons stated above it is most humbly prayed that this Hon’ble

Tribunal may dismiss the application with cost and thereby render justice.

For ANJANI PORTLAND CEMENT LTD.

6 Wacdnly -

Company Secretary

Daﬁed at Chennai on this Before Me
29"day of February 2024 ‘ éb’igl E"
and signed his name in my ¢ M, /Pl ©23)

presence. Advocate — Chennai
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BEFORE THE HON’BLE
NATIONAL GREEN TRIBUNAL
SOUTHERN BENCH, CHENNAI

0.A.112 of 2023

In the matter of:
M.Narasimha Rao ...Applicant

Versus

Member Secretary,

Telangana State Pollution Control
Board

& 4 others ...Respondents

COUNTER AFFIDAVIT FILED
ON BEHALF OF THE 5™
RESPONDENT

T.BAJAJI
M.PRAVEEN KUMAR
COUNSEL FOR THE 5%
RESPONDENT
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